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IN THECENTRAL ADMINISTRAnVE TRIBUNAL
NEW DELHI

OA/TA IRA/COP,No.
1261 1994

Page No.

APPLICANT (S) COUNSEL

VERSUS

RESPONDENT (S) COUNSEL

Office Report

/ £do/

Orders

14. 60 1994

Presents Mr B.Krishna, ojunsel for th,9
applleant,

Learned counsel for the appll

wishes to withdraw this applicatioHe

Allowed, The application is accordirtQ'y

dismissed as withdrawn. The appXic.rti

will be at liberty to approach this fpibu;'

again.

( B, N. Ohoundi

MembGr (,i)


